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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.08.2022 (MONDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
   

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 838 of 

2021  

 

Maharashtra Industrial Development 

Corporation 

Vs. 

Shree Siddhivinayak Cotspin Pvt. Ltd. 

& Ors. 

 

Anand Dilip  Abhishek Puri  

Surbhi Gupta 

Shaurya Dhoundiyal 

Amir Arsiwala 

 

2.  Comp. App. (AT) 

(Ins) No. 877 of 

2021 

 

MTL Pipes India Ltd. 

Vs. 

Vikas Prakash Gupta  

Resolution Professional & Ors. 

 
With 

Rahul Pandey  Vikas Kr. Gupta 

Manoj Mishra 

Shyam Kapadia-R1 

3.  Comp. App. (AT) 

(Ins) No. 882 of 

2021 

Jagdish Jamaklal Mansukhani 

Vs. 

Vikas Prakash Gupta & Ors. 

 

Aatreya Singh  Manoj Mishra 

Shyam Kapadia-R1 

Mitika Agarwal-R3 

& R4 

4.  Comp. App. (AT) 

No. 138 of 2020 

 
 

Mukesh Goel 

Vs. 

Goel Entrade Pvt. Ltd. & Ors. 

 

Manoj Kumar  Rakesh Dubey-R1, 

R2 & R3 

    

   For Admission (Fresh Case) 

5.  Comp. App. (AT) 

(Ins) No. 1001 of 

2022 

 

IIRF India Reality XII Ltd. & Anr. 

Vs. 

Srigopal Choudhary  

Resolution Professional  

Shree Ram Urban Infrastructure Ltd. & 

Anr. 

   

Samir Malik  

6.  Comp. App. (AT) 

No. 84 of 2022 
 

 

Pitamberdas R. Ruchandani 

Vs. 

Radhakrishna B. Ruchandani & Ors. 

 

Vishnu Sankar PCS Dhirren R 

Dave-R1 

7.  Comp. App. (AT) 

No. 126 of 2022 

 

 

Raghib Khan 

Vs. 

D-VOIS Communications Pvt. Ltd. & 

Ors. 

 

Nitin Mishra Raveena Rai-R1 

Ayushi-R3 to R5 
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   For Admission (After Notice) 

8.  Comp. App. (AT) 

(Ins) No. 600 of 

2021  

 
 

DD Real Estate Pvt. Ltd. 

(Holding Company of Forgings Pvt. 

Ltd.) 

Vs. 

Sajeve Bhushan Deora 

(Liquidator for Forgings Pvt. Ltd.) & 

Ors. 

 

Nikhil Kohli Sajeve Bhushan 

Deor 

Devbrat Mitra-R1 

Sumesh Dhawan 

Vatsala Kak-R2 

Rakesh Kumar-R3 & 

R4 

9.  Comp. App. (AT) 

No. 129 of 2021  

 

 

Meenakshi Jha 

Vs. 

Registrar of Companies & Anr. 

 

Srijan Sinha Lata Sisodiya-R1 

 

   For Hearing 

10.  Comp. App. (AT) 

No. 37 of 2020 
 

 

Metro Mining Pvt. Ltd. & Anr. 

Vs. 

Registrar of Companies, Mumbai  

 

Anand Dilip Landge   

11.  Comp. App. (AT) 

No. 92 of 2021 & 

I.A No. 1607 of 

2021 
 

Ramesh Shantilal Modi & Anr. 

Vs. 

Modi Landscapes Pvt. Ltd. & Ors. 

 

Ashish Choudhury Ramesh Thakkar-R2 

Kumar Anurag 

Singh-R2, R3 & R5 

Chetan Kapadia-R4 

12.  Comp. App. (AT) 

No. 116 of 2021 

 

Dashmesh Impex Pvt. Ltd. & Anr. 

Vs. 

Registrar of Companies, NCT of Delhi 

& Haryana  

 

Awnish Kumar  Lata Sisodiya-R1 

 

02:00 PM 

 

   For Hearing 

13.  Comp. App. (AT) 

(Ins) No. 880 of 

2021 

 

(PH) 

 

Indiabulls Housing Finance Ltd. 

Vs. 

Kalpataru Properties Pvt. Ltd. & Ors. 

 

 

Aman Gandhi Mustaf 

Mahesh Agarwal 

C. Rashmikant 

Sunil Mittal-R1 

Sumant Batra 

Santosh K. Ray-R2 
 

 

 

 

 
 

  Copy to: - 
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